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01' 70 per cent, and the foreign com-
ponent will be much less. The en-
gineers who came in connection with 
BhUai or Rourkela were in hundreds. 
This time it will be ani v "' few dozen 
next time probably it ·will be nil. 
Like that we are proceeding It j. not 
as if in ten years. we have not prog-
ressed. There is no USe sayin& that 
We are still where we were ten year. 
ago and that it will take a century 
to do things on our own. I am not 
pessimistic like that. In the next five 
veal'S, by the end of the next plan, I 
think we will be able to stand on our 
own legs. There is absolately no dif-
ference of opinion on thlS aspect. 
Therefore, I have nothing more to Si1Y 

Shrj Nath Pal: Is it not a fact that 
the expansion at Durgapur and Rour-
k"'a was principally, very largely, 

,ubstantially, done by IndIan. and 
~'hen the original foreign COnsOI ti~ 
_nted to have it e"clusively for them-
.elves, the Government of India nall'-
rally opposed it, and actually our 
Indians did it? If that is true, art: we 
wrong in insisting that thp same be 
applic·d with regord to Bokaro? 

Shri Sanjiva Reddy: No; the Rus-
siam; say there is a co;light dliferencf,; in 
the technology. We will be able to 
diseuss this only <:titer the project re-
port is ready. Then we will try to 
S(,('UI'(' as much as possible for: the 
Indian technicians. But today the 
project report is not ready. Therefore, 
we are not able to discuss with them. 
But when we discuss this naturally We 
will try to take as much as possible, 
for our own engineers, 

17.55 hrs. 

PAPER LAID ON THE TABLE-
contd. 

VISIT OF THE PRIME MINISTER TO NEPAL 

The PrIme Minister and Minister of 
Atomic EnerIY (Shrl Lnl Bahadnr 

Shastri): With your permi.=>sion, I 
... ould like not to read it out. but to I&y 
on the Table a statement on my visit 
to Nepal [Placed in Library. See No. 
4421/65]-

l7.55~ Ms. 

CALLING ATTENTION OF URGENT 
PUBLIC IMPORTANCE-contd. 

(iii) REPORTED ItLIGHT PAKISTANf 
PLANES OVER INDIAN TERRITORY CARnY-

ING TROOPS ETC., FROM WEST PAKISTAN 
TO EAST PAKISTAN---COl1td. 

Shri U. M. Trivedi (Mandsaur): Is 
Jt not a fact that producing of hlse 
manifests knowingly and believing 
them to .oe false is an offence under 
the Customs Act, which offence en-
tails foreiture of the vessel wherein 
the goods are carried and lays the 
culprit open to prosecu-
tion and punishment; if so, why have 
the Government agreed to release t.hf' 
aircraft and the pilot and o'her off.('f~rs 
concerned? 

The Minister of Delence Production 
In the Ministry of Defence (Shri A. M. 
Thomas): In this matter, certainly a 

serious view was taken of the irlrin-
grments that have been made mention 
of in the statement thot I have made 
in the House in the morning. But 
since the matter was betw'-'en one 
Governmf'nt and another, we in. 

formed them W(' were unah!e to pC'r-
mit a clearanre of the airCfi.lft for on-
ward ftight across India to Dacca; we 
informed them that the aircraft was at 
Jiberty to return to West Pakistan, for 
which flight dearam'e would he given 
on reque~t. In pursuanc(' of that, the 
aircraft has returned to West Pakistan. 

Shrl U. lit. Trivedi: That is the ,"ery 
question I have asked. VO'I have !'\I)t 
answered the Qu~stion. 

Shrl A. M. Thomas: I have said that 
It being a Government to G :)vernment 
business-we have also courier Rights 


